CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

D.A. NO.lSlZXZOOl
Mew Delhi this the Ist day of May, 2002
Hon’ble Shri v.K. Majotra, Member (Aa)
Hon?ble Shri Shanker Raju, Member {(J3

Smi. Wsrugfi Bish
W o

& v 110
,1d>nL1a1 colomy- Animal
&uurwnLlna & Certificatl
service, Kapashara,

Mew Delhi-110 O037.

''''' fpplicant
(gy fdvocate: Shri T.C. aggarwal)

Union of India, through

jr 1. Secretary to G751,
Department of Animal Husbandiry
% Dairyving (Min. of agriculture)
Kiriahi Bhavan, Mew Delhi-110 0CL.

. Secretary to &SI,
Department of Personne 2] &
Training, Morth mlmck Sactt..
Maw Delhi-110 001.

%, Regional OFfficer (MNR)
ﬁnimfl nuarantine & Certification
service [(Departmant of arimal Husbandry &
Dairving —tMinistry of Agriculture) Kapashara
Maw Daelhi-110 037.

~Pespondants

(By advocate: Shri R.P. Aggarws 1

ORDER _(Oral)

. Hon’ble Shri V.K. Majotra. Member (&)

Through this 04 applicant had sought the following

“That the post of Hindi ;
with the post of LDC. Respd
aonordingly .

de

That otharwise the Recruitment Rules for the
post of UDC be amendsd to include the poat of
Hindi Typist az a fesder category For
promotion.

2 e directed to grrant
nothe scale pay of UDCT.



-,

include  the post of Hind

@

2. Learned counsael of the respondents  Shri
aggarwal  Informed that respondents have already dra

henefit of ack to the applicant in the scale pay of LOC

that respondents  are already in the procsss of ta

action towards the other reliefs claimed by the applica

g & suggestion was put across to both sides that

e can be disposed of tipulating a pericd during which

o

respondents  should consider and pass final orders  tow

m

cruitment Rules for the post of LOC

{’3

amendment in the Re

Typist as a Tesdsr category
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for

prometion and also for sncadaremnent of the post of  HInd

Twpist with the post of LDOC.

4., Learned ocounsal of both sides have agiraed Lo
o~}

suggastion. accordingly, this DA is  disposed of

direction to the respondents to take final decision towa

encadremant  of  the post of Hindl Typist with the post

LOC as well as amandment in the Recr uitment Rules Tor

he post O

—5

post of UDC to include € lHindi Tvplist as a Te
mategory for promotion Wwithin a period of thrze months
the date of communication of this order. Respondents
directed to pass reasonsd and speaking order. On remal

aggrieved, applicant shall have liberty to take reco

o

again in accordancs with law.
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